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Date: 31-5-1993 CP 50/93 	O.At.1099/99  
C9O, sôtqs 
Fo-c o-tclrI3 	None for the Petitioner. It is informed 
On 	

that W.Gangal,learned advocate for the 

applicant, is unwell and is not able to 

attend the Tribunal today. C.P. is  

adjourned to 18-6-93. 
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